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Title: Observation regarding notice of Question of Privilege.

MADAM SPEAKER: I have received the notice of Dr. Raghuvansh Prasad Singh on the question of privilege dated 11 th May,
2012 against the Minister of Health and Family Welfare for allegedly giving incorrect reply to your unstarred question No.

5975 dated 11th May, 2012 regarding payment of monthly allowance to ASHA workers under the National Rural Health
Mission. The matter is under my examination.
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MADAM SPEAKER: Now we will take up 'Zero Hour' matters. Shri Basu Deb Acharia.
SHRI BASU DEB ACHARIA (BANKURA): Madam, I have given notice for Adjournment Motion on a very serious matter.
MADAM SPEAKER: I have rejected that and I am allowing you in Zero Hour.

SHRIMATI SUSHMA SWARAJ (VIDISHA): She has converted it into Zero Hour matter.



